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[MS. NEELOFER ABIDA PERVEENICENTRAL 1301, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-1155/2024 [21.10.2024 ICSL FINANCE LTD. VSDIPANSHU 10999397965 [04.10.2025 348 [YES ICONTESTED - - [SUIT FOR]
IDISTRICT JUDGE (COMMERCIAL I[HAZARI COURTS, DELHI IMAL AND ORS. IMEENA &8 9810547013 IRECOVERY
ICOURT)-01 URUMUKH
INGH
1301, EXTENSION BLOCK, TISPETITION u/s 34 OHCS COMM-164/2025 04.02.2025 IPUNJAB NATIONALJPARAS 0810600656 [15.10.2025 253 [YES ICONTESTED — - [SUIT FOR|
[HAZARI COURTS, DELHI IARBITRATION ACT [BANK VS. DINESHAGGARWAL & [RECOVERY
IKUMAR TYAGI AND ORS. [RAJBIR 10868140686
[BANSAL
1301, EXTENSION BLOCK, TIS[SUIT FOR RECOVERY °S COMM-2589/2022 [20.11.2022 [PANASONIC LIFEK. G. BANSAL 819650682928 [18.10.2025 1054 [YES ICONTESTED o F-- [SUIT FOR|
HAZARI COURTS, DELHI SOLUTION VS ASHOKIGURUMUKH  [& 9810541013 RECOVERY
IKUMAR ISINGH
01, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-668/2023 [19.04.2023 [OMESH TYAGI VS MCD &JAKHIL RANAI &47838798382 [29.10.2025 024 IVES ICONTESTED SUIT __ FOR|
HAZARI COURTS, DELHI JANR. ISANJEET & 9958150227 RECOVERY
[MALIK
b |SH. RAJESH KUMAR GOELJCENTRAL 06 [CS (COMM)/ ICS (COMM)/118/2025 b5-01-2025 SACHIN JAIN VS M/SADITYA JAIN [8383953944 [06-10-2025 254 INA ICONTESTED INA INA SUIT __ FOR|
IDISTRICT JUDGE (COMMERCIAL ISOPAN INTERNATIONAL [RECOVERY
ICOURT)-02
1306 ICS (COMM)/ ICS (COMM)/513/2024 [25-04-2024 ISIR GANGA RAMANJALI NEHRA[|9811210664  [14-10-2025 537 INA ICONTESTED INA INA ISUIT FOR|
[HOSPITAL VS MR ARUN| IRECOVERY
IKUMAR JAIN AND ANR
06 ICS (COMM)/ ICS (COMM)/859/2023 [27-05-2023 IDIVYESH INDIA COTTONDIXIT MEHTA (8556059335 [25-10-2025 882 [NA ICONTESTED INA INA ISUIT FOR|
IGROUPTHROUGH [RECOVERY
IPROPRIETOR VS NAJEEB|
IKHAN
1306 ICS (COMM)/ ICS (COMM)/655/2023 18-04-2023 [M/S SUPREME SALESSAKET 0811471337 [27-10-2025 923 INA ICONTESTED INA INA [SUIT FOR|
IAGENCY \S M/SGROVER [RECOVERY
I[ECONSHIP TECH PVT]
ILTD
[MS. DEVENDER KUMAR SHARMA [CENTRAL 303, EXTENSION BLOCK, TISRECOVERY OF MONEY ICS/DJ/6052/2018 7.09.2018 SUMAN GROVER PROPAK. TRIVEDI9810104312 &15.10.2025 2595 [VES IDISMISSED [ F F
[DISTRICT JUDGE, COMMERCIALJ I[HAZARI COURTS, DELHI IOF M/S GROSONAND 8700091922
ICOURT-03 [ENGINEERS VS  M/SASSOCIATES &
[VARUN GUPTA AND CO. [GANESH
IKHANNA
03, EXTENSION BLOCK, TISRECOVERY OF MONEY ICOMM/332/2025 4.03.2025 ISAHIL DUGAL VS MCD &SATYENER KR[9999347660 [30.10.2025 220 IVES IDECREE
HAZARI COURTS, DELHI JANR. ISINGH  AND9811161525
IAKASH
ICHATTERJEE
IMS ANIL KUMAR  SISODIA,/CENTRAL 04 [ARBITRATION [OMP (COMM.)/21/2025 8-05-2025 _ |MAHABIR M VS HDBSH. BHARAT8447151507 |15-10-2025 160 DAYS INO (PETITIONCONTESTED INA INA [ARBITRATIO
[DISTRICT JUDGE, COMMERCIAL [FINANCIAL SERVICESMALHOTRA U/S 34 Of N
ICOURT-04 ILIMITED IARBITRATION
lACT)
1304 IRECOVERY ICS (COMM)/1339/2024 l06-12-2024 IREVPRO HOTELS VS M/§IS_H. KAMALj9650099833 [17-10-2025 315 DAYS [YES ICONTESTED INA INA [RECOVERY
IMSX BUILDCON PVT[KUMAR
ILTD.
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1304 IRECOVERY ICS (COMM)/590/2024 13-05-2024 ILOKESH KUMAR  VSSH. RAKESH|9811539888 [18-10-2025 523 DAYS ICONTESTED [RECOVERY
[MANOJ KUMAR GUPTA  [PATIYAL
1304 IRECOVERY ICS (COMM)/1405/2024 [20-12-2024 IMS MITTAL TIMBER[SH. ANIL98 1 0394 594[29-10-2025 1313 DAYS [YES ICONTESTED INA INA IRECOVERY
[TRADERS THROUGH ITSKUMAR GUPTA
IPROPRIETOR SH. SAT|
[NARAIAN MITTAL VS MS|
[NOIDA BUILDWELL
[THROUGH ITS
IPROPRIETOR SH]
1304 IRECOVERY ICS (COMM)/572/2024 8-05-2024 IJASHOK KANODIASH. MAHARAJ0818408033 [31-10-2025 541 DAYS [YES ICONTESTED INA INA IRECOVERY
IPROPRIETOR M/S METALISINGH DEDHA
INIDA VS BAL SAROO:
ICHHABRA PROPRIETO!
[M/S SEWA RAM AND|
ISONS
I5 ISH. MANOJ KUMAR DISTRICTICENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS(COMM)-115/2023 18.01.2023 ICORDOVA LEARNINGMANISH 10871214093 [18.10.2025 1004 DAYS [YES ICONTESTED INIL INIL [RECOVERY
WUDGE (COMMERCIAL COURT)-05 IDELHI ISOLUTION PVT. LTD. VS|KUMAR
ISUNRISE BOOK|
IDISTRIBUTORS
6 ISH. RAM LAL MEENA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL
[DELHI
7 ISH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) u96/2024 [23.04.2024 ISURENDER KUMAR[SATYENDRA  [9811161525  [18.10.2025 423 INA ICONTESTED INA INA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [VERMA VS MCD IKUMAR
ICOURT-07
1302 ICS(COMM) 1265/2024 18.11.2024 IM/S V.G. MARKETINGATUL RATHI 810540219 [14.10.2025 333 [NA ICONTESTED INA INA [RECOVERY
IPVT. LTD. VS VIRENDER
18 ISH. SANJEEV KUMAR MALHOTRA,CENTRAL 1308 EXTENSION BLOCK THCSUIT FOR RECOVERY ICS (COMM)/3014/2019 [21-12-2019 [M/S. HPL ELECTRIC AND|VIJAY 10810210832 [30-10-2025 2140 DAYS [YES ICONTESTED INIL INIL IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [DELHI [POWER LTD VS M/SPRAKASH [PLAINT RETURNED
ICOURT |[UNILEC ENGINEERS LTD|
IAND ORS.
1308 EXTENSION BLOCK THCOSUIT FOR PERMANENTICS (COMM)/1306/2021 6-04-2021 RAIS AHMAD VS ANEESSANJAY 8851145382 |17-10-2025 1655 DAYS [YES ICONTESTED INIL INIL ISUIT FOR|
[DELHI [INJUNCTION , RESTRANING] IAHMAD [KUMAR IDECREE [PERMANENT
INFRINGEMENT OF TRADE [[INJUNCTION|
[MARK b
IRESTRANIN
1308 EXTENSION BLOCK THCMISC. APPLICATION IMISC DJ/418/2025 [23-05-2025 IPRAVEEN GARG VSNA INA 10-10-2025 140 DAYS [NO ICONTESTED
IDELHI IMEENU SHARMA IDISMISSED
08 EXTENSION BLOCK TH(U/S9 OF ARBITRATION ACT loMP (Dj09-09-2025  |ADITYA BIRLA CAPITAIJANANJAY 7455023130 [06-10-2025 o7 DAYS INO ICONTESTED
[DELHI (COMM.)/801/2025 ILIMITED VS M/S HAYATSINGH IALLOWED
[MEDICAL AND ORS.
9 ISH. DEEPAK GARG, DISTRICTICENTRAL INIL
WUDGE, COMMERCIAL COURT-09
ho [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 ICIVIL ICS (COMM)/1397/2024 18/12/24 TJAY ABROL VS.|P.K. JAIN 10899666958 [13/10/25 299 INO ICONTESTED 13/10/25
WUDGE, COMMERCIAL COURT [HIMANSHU RASTOGI




COURT

COURT ROOM

1307

CASE TYPE

ICS (COMM)/1411/2024

DATE
REGISTRA'
N

l20/12/24

OFPETITIONER NAME VSADVOCA
RESPONDENT NAME

TJAY ABROL VS[P.K. JAIN
ILAKSHAY

ADVOCATE
MOBILE
NUMBER

9899666958

DATE
DECISION

16/10/25

OFDAYS FOR DISPOSALWHETHER

300

NATURE
PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION  SETTLED)
TOOK PLACE

ICONTESTED

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N
DECREE

16/10/25

FFOR
EXECUTI
ON OF

1307

ICIVIL

ICS (COMM)/568/2025

[po/05/25

PASWANT SINGH DABASSATYENDRA
VS

ICORPORATION OF DELHI]

MUNICIPALJKUMAR SINGH

(0811161525

18/10/25

l151

INO ICONTESTED

18/10/25

11

ISH. S.S RATHI, DISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

ICOURT ROOM 310

CS (COMM)

ICS (COMM)/1043/2024

[19-09-2024

M/S AHUJA BOOKYOGENDRA
ICOMPANY PVT LTD VSGAUTAM
[M/S BISHNUPUR PUBLIC]|
INSTITUTE OF MEDICAL
ISCIENCE

10810668042
8287177965

09/10/25

- ICONTESTED

12

ISH. RAVINDER BEDI, DISTRICT}
WUDGE, COMMERCIAL COURT

ICENTRAL

lio1

ICS COMM

673/2024

31.05.2024

IM/S RAM NIWAS GOELAVINASH
[V/S MCD [TRIWEDI

KR

10871441764

[27.10.2025

ko1

[CS (COMM)

195/2024

23.04.2024

ISATYENDRA
IKURMAR
INGH

IREKHA DEVI V/S MCD

10811161525

28.10.2025

ko1

IMISC DJ

640/2025

18.08.2025

ISAPCO
IPVT LTD

BREWS INDIATYAGI

[PAWAN CHOTIA V/SNITISH KUMAR[8527929282

28.10.2025

L3

ISH. M.K NAGPAL, DISTRICT}
WUDGE, COMMERCIAL COURT

ICENTRAL

lio2

ICIVIL SUIT

ICS (COMM)/1336/2023

10.10.2023

IAADHARSHREE PAPERS [SHARMA

10-10-2023G.B.SINGH VSADVOCATE R.P|

9910555881

14.10.2025

lio2

ICIVIL SUIT

ICS (COMM)/1605/2023

19.12.2023

IMUKESH
IRISHABH KESHARWANI

KUMAR  VS{VIPIN KUMAR

0810564087

31.10.2025

14

ISH. ASHUTOSH KUMAR, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

ICS

ICS (COMM)/75/2019

[15-03-2019

SOMNATH YADAV _ @ANIL
ISHOBH NATH YADAV VS [SHARMA(P),
PAI NATH YADAV AND|
JANR

0811179209

[13-10-2025

2404

[YES IDECREE

INIL

INIL

ICS

ICS (COMM)/229/2022

[22-03-2022

[M/S OKAYA POWER PVTACHIN
ILTD VS M/S SAGARMITTAL(P),
IMARKETING AND ANR

0811112729

18-10-2025

1306

[YES IDECREE

INIL

INIL

ICS

ICS (COMM)/9/2025

3-01-2025

[UCO BANK VS ARUNKAMLESH
SACHDEVA PROP  OFKUMAR

SUBHASH ~ FOOTWEARTTWARI(P),
IAND GARMENTS

310019131

[27-10-2025

297

[YES IDECREE

INIL

INIL

15

[MS. PREETI AGARWAL GUPTA,
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-02

WEST

ICS (COMM)/466/2022

4716

IM/S AARUSH GEMS PVT),
ILTD VS M/S DIAMOND|
ICRAFT LTD.

17/10/25

1231

ICS (COMM)/172/2023

14977

[THROUGH PROPRIETOR|
IKULDEEP KAPUR V§
IRAJA CHAWLA @ RAJU|
ICHAWLA

131/10/25

084

ICS (COMM)/724/2023

l5196

IM/S FIRST BITE FRUITS|
IAND VEGETABLES PVT,|
ILTD VS S. CHAND
I[HOTELS PVT. LTD.

28/10/25

762

ICS (COMM)/926/2023

k5278

[UNION BANK OF INDIA
[VS AKSHITA GUPTA

25/10/25

677
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ISH. RAGHUBIR SINGH, DISTRIC ICS (COMM)/466/2022 4716 IM/S AARUSH GEMS PVT|| 17/10/25 1231
WUDGE (COMMERCIAL COURT)-03 ILTD VS M/S DIAMOND|
ICRAFT LTD.
ICS (COMM)/172/2023 ka977 THROUGH PROPRIETOR| I31/10/25 984
IKULDEEP KAPUR V§
[RAJA CHAWLA @ RAJU|
ICHAWLA
ICS (COMM)/724/2023 5196 IM/S FIRST BITE FRUITS| 28/10/25 762
IAND VEGETABLES PVT|
ILTD VS S. CHAND
[HOTELS PVT. LTD.
ICS (COMM)/926/2023 5278 [UNION BANK OF INDIA| 25/10/25 677
[VS AKSHITA GUPTA
h7 [SH. SANJEEV AGGARWAL,WEST ICS (COMM) 251/2022 I30/03/22 ISUPER ISANJAY CHAUHAN 10717496117 16/10/25 1296 INA IDECREE INIL INIL
IDISTRICT JUDGE (COMMERCIAL ICASSETTES
ICOURT) [INDUSTRIES
[PVT. LTD. V§
IM/S LEARNING
ICOUNTER CLAIM 13/2022 27/02/23 ISUPER IPRAVEEN K SHARMA 1099909935 16/10/25 962 INA IDECREE INIL INIL
ICASSETTES
[INDUSTRIES
[PVT. LTD. V¢
IM/S LEARNING
ICS (COMM) 1345/2023 20/04/23 3] D|ANKIT GUPTA 190953030485 131/10/25 925 INIL
INDUSTRIES
[[NDIA LIMITED|
S SIDHARTH]
ISHARMA
ICS (COMM) 657/2024 130/07/25 IM/S ALLIANCERAKESH SHUKLA 10899454835 29/10/25 91 [NA IDECREE [NIL
[TECH
ISOLUTIONS
[PVT. LD.VS AB(
INFO SYSTEM|
18 [SH. AJAY GUPTA, DISTRICTWEST ICS (COMM) ICS (COMM)/526/2024 l01-07-2024 IRABINDRA SINGH V§ [15-10-2025
WUDGE (COMMERCIAL COURT) [NARAN MANDAL
ICS (COMM) ICS (COMM)/876/2023 1.12.2023 [M/S VINTAGE CREDIT] 1-10-2025
JAND LEASING PCT LTD|
[VS RAM NIWAS SINGH
19 |[SH. NARESH KUMAR MALHOTRA,WEST ICS (COMM)/587/2022 ICS (COMM)/587/2022 [22-07-2022 IANITA NIGAM \E| 08-10-2025 [YES IDECREE
[DISTRICT JUDGE (COMMERCIAL IMANISH RATHORE
ICOURT)
ICS (COMM)/769/2023 ICS (COMM)/769/2023 [14-10-2023 ICANARA BANK VS TRIPTI 10-10-2025 [YES IPARTLY
IDECREED/DISMISS
[ED
ICS (COMM)/283/2024 ICS (COMM)/283/2024 [26-03-2024 IMS ODITI APPLIANCES| 09-10-2025 [YES IDECREE
ILLP VS TUSHAR ROY
ICS (COMM)/337/2024 ICS (COMM)/337/2024 [15-04-2024 DITI APPLIANCES LLP| 09-10-2025 [YES IDECREE
VS MAHANAMA
[TRADERS
ICS (COMM)/169/2025 ICS (COMM)/169/2025 3-03-2025 ILAKSHMI FLOAT GLASS 28-10-2025 [YES IDECREE
ILIMITED VS  ASHOK|
IKUMAR PROP MAHILPUR|
IGLASS HOUSE
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[SH. PULASTYA PARAMCHALA,NEW DELHI [OMP(COMM) kuo/2025 [28.03.2025 [CENTRAL MEDICAL 0818131566 [06.10.2025 192 IDISMISSED /S34
[DISTRICT JUDGE (COMMERCIALJ ISERVICES SOCIETY VS[KAUL
ICOURT)-01 IM/S CENTURION|
[LABORATORIES
IARBTN I5042/2018 10.09.2018 [NATIONAL SEEDSYASHWARDHA 10811388656 [08.10.2025 2585 [NO IDISMISSED INIL INIL [U/S 34
ICORPORATION LTD. VSN
IANKUR AGARWAL
ICS(COMM) [739/2019 [19.12.2019 IKOTAK MAHINDRA BANKANUPAM 10654926809 [04.10.2025 2116 [YES IDECREED INIL INIL [RECOVERY
ILTD. VS. AMIT BANSALSINGH
JAND ANR.
ICS(COMM) 684/2021 [24.12.2021 ISJR. EMBROIDERY PVT|LAKSHAY 10999852428 [14.10.2025 1390 [YES IDECREED INIL INIL [RECOVERY
ILTD. VS. STATE BANK OFJOSHI
[INDIA
ICS(COMM) 228/2023 [17.04.2023 IM/S NIRMAL MARBELSM. S. KHAN 10818416099 [15.10.2025 912 [YES IDECREED INIL INIL [RECOVERY
ILTD. VS. M/S INDUSIND|
IBANK AND ORS
ICS(COMM) 132/2020 [20.01.2020 INITESH BANSAL VS[RAM 0711232231 [16.10.2025 2096 [YES IDECREED INIL INIL [RECOVERY
IANSHUL G OEL IANUGRAH
[CS(COMM) 1395/2022 4..05.2022 JAI KISHAN ROHRA VS/SUNIL KUMAR(9891880710 [31.10.2025 1276 [YES IDECREED INIL INIL IRECOVERY
[HIMANSHU BHASIN [LALWANT
21 [SH. BHUPESH KUMAR, DISTRICIINEW DELHI 25 ICS (COMM.) k43 / 2023 3.08.2023 BALAJI CONSTRUCTIONSMR. PARAS[9899907797 [06.10.2025 796 [NA ICONTESTED INA INA ISUIT FOR|
WUDGE (COMMERCIAL COURT) ICOMPANY VS. UPJAIN IRECOVERY
ISADAN THROUGH|
IADMINISTRATIVE
|IOFFICER INCHARGE
ICS (COMM.) 1393 / 2024 102.05.2024 IGANGOTRI MR. KARTIKINOT [17.10.2025 534 INA ICONTESTED INA INA [SUIT FOR|
I[ELECTRONICS PVT. LTD. BHAGAT IPROVIDED IRECOVERY
[VS. M/S S TEN|
[ELECTRONICS
ICS (COMM.) K11/ 2024 9.05.2024 [MARINO INDUSTRIESMR. SANJEEV[9996994349 [30.10.2025 540 [NA ICONTESTED INA INA [SUIT FOR|
ILTD. VS. GARUDAKUMAR [RECOVERY
ICONSTRUCTION AND|
[ENGINEERING PVT. LTD.
|22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI 27 ISUIT FOR RECOVERY ICS (COMM.)/617/2019 24/09/19 ISERVOTECH POWERRAVI 10871694660 |04/10/25 2202 [YES IDISPOSED INIL INIL ISUIT FOR|
WUDGE (COMMERCIAL COURT)-03 SYSTEMS VS UNITEDCHAUHAN [RECOVERY
IBANK OF INDIA
[OBJECTION PETITION U/S 34 OFOMP (COMM.)/91/2024  [23/04/24 [M/S  INDIAN _ AGROSH.  CHIRAG[982631016 [06/10/25 531 INO [DISPOSED INIL. INIL [OBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 Of
IARBITRATIO
IN
[OBJECTION PETITION U/S 34 OFOMP (COMM.)/92/2024  |3/04/24 [M/S  INDIAN _ AGROBSH.  CHIRAG|982631016 [06/10/25 531 INO [DISPOSED INTL. INTL. IOBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 OH
IARBITRATIO
N
BJECTION PETITION U/S 34 OFOMP (COMM.)/93/2024  [3/04/24 [M/S INDIAN  AGROSH.  CHIRAG982631016 [06/10/25 531 [NO IDISPOSED INTL. INTL BJECTION
IARBITRATION [MARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 OH
IARBITRATIO
N
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/94/2024  [23/04/24 IM/S INDIAN AGROSSH. CHIRAG[7982631016 [06/10/25 531 INO IDISPOSED INIL INIL IOBJECTION
IARBITRATION [MARKETING COOP LTDVERMA [PETITION
S UNION OF INDIA [U/S 34 OY
IARBITRATIO
N
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IOBJECTION PETITION U/S 34 OFOMP (COMM.)/95/2024  [23/04/24 IM/S INDIAN AGRO[SH. CHIRAG[7982631016 [06/10/25 531 IDISPOSED IOBJECTION
IARBITRATION [MARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 Of
IARBITRATIO
IN
[OBJECTION PETITION U/S 34 OFOMP (COMM.)/96/2024 _ [3/04/24 [M/S  INDIAN _ AGROSH.  CHIRAG[982631016 [06/10/25 531 INO [DISPOSED INTL. INIL [OBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 Of
IARBITRATIO
IN
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/97/2024  [23/04/24 IM/S INDIAN AGROfSH. CHIRAG[7982631016 [06/10/25 531 [NO IDISPOSED INIL INIL IOBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 OH
IARBITRATIO
IN
23 |MS. SAVITA RAO, DISTRICTSOUTH 12, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/198/2024 [20-04-2024 IM/S CANDID VENTURESSH. PRATAP[9810729487 [17-10-2025 545 [YES IDECREED INA INA ISUIT FOR|
WUDGE(COMMERCIAL COURT) IPVT LTD VS MS ARYANSINGH [RECOVERY
[[INFRA HEIGHTS PVT LTD
12, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/580/2022 12-10-2022 [M/ S SKB INFRATECH VSSH. KULDEEP|9891552061 [18-10-2025 1102 [YES IDECREED INA INA ISUIT FOR|
IM/S  KRISHNAMURTHY|YADAV [RECOVERY
IAND CO AND ORS
12, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/571/2024 [21-12-2024 [ABHISHEK ENTERPRISESSH.ASEEM 10811062351 [18-10-2025 301 [YES IDECREED INA INA ISUIT FOR|
S MUNICIPAUMEHROTRA [RECOVERY
ICORPORATION OF DELHI]|
12, NEW COURT BLOCK-I ICIVIL SUIT MP (COMM.)/11/2024 12-03-2024 IPLANET ADVERTSEMENT|SH. KUNALj9871028645 [27-10-2025 594 [NO IALLOWED INA INA [PETITION
Vs NEW DELHIKALRA [U/S 34 OH
IMUNCIPAL COUCIL THE
IARBITRATIO
IN &
24 [MS. ANURADHA SHUKLASOUTH [NIL
[BHARDWAJ, DISTRICT]
JUDGE(COMMERCIAL COURT)
25 |SH. SANDEEP YADAV SOUTH 17, NEW COURT BLOCK-I [COMMERCIAL ICS (COMM)/280/2019 [21-09-2019 [M/S KD SHUTTERRINGBASHARAT 10811783354, [16-10-2025 2217 [YES ICONTESTED INA INA ICIVIL
ISTORE VS VPR INTCONIAHMED 10811783351 [PROCEDURE
IPVT LTD AND ORS HAH(P) ICODE--CPC

26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH 29, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM)/370/2022 108.06.2022 MRS DHEERU KOHLIVIBHOR GARG [9811352998 [31.10.2025 1241 [YES ICONTESTED INIL INIL ISUIT FOR|
WUDGE (COMMERCIAL COURTY) IAND ANR VS STABILIG [RECOVERY
((DIGITAL)-04 [ROAD SOLUTIONS|

IPVTLTD
29, NEW COURT BLOCK-II [COMMERCIAL [CS (COMM)/226/2024 l08.05.2024 [CASA 2 STAYS PVT LTD [HARISH MALIK[/838855710 [31.10.2025 541 [VES ICONTESTED INTL INTL SUIT  FOR|
S BINEET TRIPATHI [RECOVERY
U/S 2(1)(C)
XVIII)

27 [SH. LOKESH KUMAR SHARMA,SOUTH 4o, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM) 150/2021 [27-03-2021 ISHAKIR SAIFI VS M/SANKUR 10811126091  [14-10-2025 1662 [YES IDISMISSED F 1365 IRECOVERY
[DISTRICT JUDGE(COMMERCIAL] [[DEES INTERIORS P. LTD.SINGHAL IOF MONEY
ICOURT)

4o, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM) 33/2020 [22-01-2020 IM/S IDEES INTERIORS P/ANUDATT 11-24332423 [14-10-2025 2092 [YES IDISMISSED F 1365 [RECOVERY
ILTD. VS SHAKIR SAIFI IDUBEY F MONEY
o, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM) 228/2024 109-05-2024 [MEHTA TEA PVT. LTD. VSSUDERSHAN (9810132015 [18-10-2025 527 - IPLAINT RETURNED | F ICOPY RIGHT]
[YOUNG ASR INDIA P[KUMAR IACT &
ILTD. IBANSAL TRADE
IMARK  ACT|
ISEC 134-135




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
14-12-2021 IGABRIEL INDIA LTD.VST. K. Al9818076566 |30-10-2025 1416 IDECREED [SUIT FOR
[UM LOHIYA TWO[PADMABHAN [RECOVERY
[WHEELER P. LTD. IOF MONEY

Lo, NEW COURT BLOCK-IT [COMMERCIAL ICS (COMM) 419/2021

|28 [SH. LAL SINGH, DISTRICT JUDGE SOUTH-EAST 18 BLOCK 1 ICS(COMM) 1122/2023 19-12-2023 RANI MALIK VS UNIONSNEHPREET [9876203512 [31-10-2025 682 - IDECREED = =
[BANK OF INDIA IKAUR & RUPAK|
RIVASTAVA

|20 [SH.LALIT KUMAR [SOUTH-EAST 14 ICOMMERCIAL ICS/COMM/946/22 [16.09.2022 ISTALWART  FACILITIES}29.10.2025 ITHIN  15026.11.2025
[LD. DJ COMM-02, DJ-COMM-2, [VS. PRET STUDY IDAYS
ISAKET COURTS, NEW DELHI.

I30 [SH. VRINDA KUMARI [SOUTH-EAST 20 ICOMMERCIAL SUIT ICS (COMM)/44/2024 5316 IM/S E3 FURNITURE PVT[SHEKHAWATI (9810682372 45943 627 [YES ICONTESTED - -
ILTD. VS M/S NEWLEGAL
[MODERN BAZARISERVICES
IDEPARTMENT STORE|
IPVT. LTD.

ICOMMERCIAL SUIT ICS DJ/592/2019 3662 IBRAND PROTECTORSHERINDER 8826774067 45948 2286 INO ICONTESTED - F-
INDIA PVT LTD VS KENTIKUMAR BRAR
[RO SYSTEMS LTD

ICOMMERCIAL SUIT ICS (COMM)/513/2021 k4510 JABHISHEK KUMAR VSANGAD MEHTA|9560956484 45961 1451 [YES ICONTESTED - -
[M.G. MOBILE INDIA PVT|
ILTD

I31  [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICOMMERCIAL SUIT ICS (COMM)/144/2022 k4586 ISABIR ALI VS AZAMMUKEEM 10811676571 145957 1371 - IDECREED - -
[TRADING CO. AND ORS. [AHMAD

ICOMMERCIAL SUIT ICS (COMM)/3593/2024 5518 ISUSHIL KUMAR VS MRJAJAY KUMAR9792419911 }45961 1443 - IDECREED - -
[BITTOO SONDHI [YADAV

32 [MS. NEELAM SINGH SOUTH-EAST 22 ICOMMERCIAL CASE ICS (COMM)/862/2023 [26-09-2023 IMR. JAGVINDER SINGH|VIPIN KUMAR- 06-10-2025 741 [YES ICONTESTED - -
S M/S CAPACIT'E INFRACHAUDHARY
IPROJECT LTD.

[COMMERCIAL CASE IMISC DJ/547/2025 i5-05-2025  [HARBHAJAN SINGHPROMILA [ [i5-10-2025 153 IVES ICONTESTED - -
BAGGA VS M/S. SHIVKAPOOR
JASSOCIATES

ICOMMERCIAL CASE MP (COMM.)/6/2023 16-01-2023 [INAFED \S] VINAY[RAKESH o [27-10-2025 1015 [YES ICONTESTED - F-
[INDUSTRIES LTD. IKUMAR

[COMMERCIAL CASE ICS (COMM)/394/2025 l07-05-2025 IM/S NAKSH JEWELLERSANSHUL S 28-10-2025 174 [YES ICONTESTED - -
S RISHI SEHDEV ANDSHARMA
IANR.

133 [MS. NEERA BHARIHOKE,SOUTH-EAST 130 ICS (COMM) 276/2023 [22.03.2023 M/S MOHANSHREY 0717755441  |08.10.2025 931 - IDECREED - -
IDISTRICT JUDGE(COMMERCIAL IGOLDWATER V/S M/SKAPOOR
ICOURT) IGPS GARMENTS

130 [CS (COMM) 1392/2025 6.05.2025 JAMBHA ELECTRIC V/SINITIN JAIN 10999650755 [10.10.2025 157 [NON SUITED - -
IPNSE INFRASTURCTURE
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30 [OMP (COMM) lu5/2025 104.06.2025 IM/S DELHI TOURISM V/§; 10810183379 [16.10.2025 134
[THERMAL ENGINEERS [WORAH
30 ICS (COMM) 103/2024 [16.02.2024 IPSA NITROGEN V/S BLUEDEVESH 10758321008 [17.10.2025 609 INON SUITED - -
ISTAR IKUMAR
MALAN
134 [MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST 23 ICOMMERCIAL CASE ICS (COMM)/340/2024 7-05-2024 IDUR KOHLI-HUF VSAVTAR SINGH|9810910333, [04-10-2025 515 [YES ICONTESTED - -
WUDGE (COMMERCIAL COURTH IMR. MANOJ KAPOOR 8 ASSOCIATES
07)DIGITAL, SOUTH-EAST, SAKET]
[COURT
ICOMMERCIAL CASE ICS (COMM)/400/2024 [22-05-2024 [TRIVENI CARGORAJESH o 04-10-2025 500 [YES ICONTESTED - -
[EXPRESS INDIA PVT|KUMAR
ILTD. VS M/S ACCURATE
[FREIGHT LOGISTICS AND|
IJANR.
ICOMMERCIAL CASE ICS (COMM)/405/2023 [20-04-2023 IM/S INTAGE INDIA PVT.S.K TEWARI &9999184281 [08-10-2025 893 [YES ICONTESTED - -
ILTD. THROUGH ITS ARASSOCLATED
ISUNIL PAWAR VS M/S AV|
INDUSTRIES AND ANR|
[THROUGH ITS PARTNER
35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST o [cs/coMM 697/2025 IM/S SUPER  AUTOSUSHILA (P) [9910610273 [08.10.2025 177 INO IDISMISSED INA. IN.A
IDISTRICT JUDGE(COMMERCIAL ICENTER V/S M/S DAYALIGAURAV P)
ICOURT) [TOURIST TRANSPORT IBHARDWAJ (D)[0871638609
(D)
ICS/COMM 13631/24 [29.08.2024 ISAMEER ENTERPRISESANKUR SINHA8552883399 [16.10.2025 l413 [NO IDECREED IN.A. IN.A
IV/S CRAFTECH INFRA(P) PRASHANT|(P)
IPROJECTS IBHARDWAJ (D)[0693993606
(D)
ICS/COMM 2051/24 5.08.2024 IVIKAS JHA V/S NIVANISHANT 19910244284( [18.10.2025 1439 [YES IDECREED IN.A. IN.A
BUPA HEALTHKAUSHIK  (P)]P)
INSURANCE ICHARU 19958207423(
ISACHDEV (D) |D)
ICS/COMM 104/2022 [MUNESH GOYLA V/§|-DEEPAK KR 9821252126 [28.10.2025 1413 [YES IDISMISSED IN.A. IN.A
IMUTHOOT FINANCE LTD [MITTAL(P) & L{(P)
ID. SHARMA 19910040471
(D)
36 |SH. DEVENDER KUMAR, DISTRICTEAST 209 RECOVERY [129/2024 0-04-2024  [GOPAL VS. M/S AXISS.L. SAGAR VS|NIL [29-10-2025 554 VES ICONTESTED INIL. INIL
WUDGE (COMMERCIAL COURT) INNOVATIONS PVT.LTD. [G.K SHARMA
209 IRECOVERY 137/2024 [27-04-2024 IM/S SANDHU MOTORSSLONI ARORANIL 18-10-2025 536 [YES ICONTESTED INIL INIL
IFINANCE PVT.LTD. VS|VS.JITENDER
IBHARTI ISINGH
209 IRECOVERY 1306/2024 [08-10-2024 ISC AGGARWAL VS PARMOD INIL 08-10-2025 365 [YES ICONTESTED INIL INIL
WIHELM TEXTILESSINGH VS|
[[INDIA PVT.LTD. IKAWALJIT
IKOCHAR
209 RECOVERY [27/2025 b5-01-2025 [BANK OF BARODA VS|MONIKA INTL B1-10-2025 276 IVES ICONTESTED INTL. INTL.
IPANKAJ YADAV ICHAUHAN VS|
IRAVINDER
IKUMAR
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST NIL
WUDGE (COMMERCIAL COURT)
138 [SH. GORAKH NATH PANDEY,NORTH EAST 201, NEW BUILDING KKD IC.S. (COMM) 08/2025 10-01-2025 [CICI BANK LTD VSt o 08-10-2025 - - ICONTESTED INO F
[DISTRICT JUDGE (COMMERCIAL)-| [VINESH SHARMA [EXECUTIO
o1 IN FILED|
[TILL DATE




DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
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N N
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MEDIATION  SETTLED) DECREE  EXECUTI
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.S. (COMM) 415/2025 [28-03-2025 REDOLOGY SERVICE: 0-10-2025
IPRIVATE LIMITED Vi XECUTIO
TJARA ENTERPRISE: I FILED|
AND OTHERS TLL DATE
1390 [SH. SUDESH KUMAR, DISTRICTSHAHDARA INIL
WUDGE, COMMERCIAL COURT-01
4o |[MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM NO 208 ICOMMERCIAL ICS (COMM)/2/2023 5-01-2023 IRAKESH KUMAR JAINADITYA JAIN [8383953944 [04-10-2025 993 [YES IDECREED [EXECUTIO [NIL
WUDGE, (COMMERCIAL COURT) [PROP. VALLABH] IN NOT|
[TEXTILES VS MANISH] [FILED
IKUMAR GIRDHAR PROP|
[UNNATI CREATIONS
IROOM NO 208 ICOMMERCIAL ICS(COMM)333/2025 [20.05.2025 ISTATE BANK OF INDIA VSVIJYA 10810210832 [31.10.2025 164 [YES IDECREED [EXECUTIO [NIL
[VISHNU DAYAL PROP OFPRAKASH N NOT|
AT MAA KATYAYNI [FILED
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA INIL
JUDGE, COMMERCIAL COURT
42 [SH. PAWAN KUMAR MATTO DJSHAHDARA 04 ICOMMERCIAL ICS (COMM)/406/2024 IANIL GUPTA VSj27-07-2024 [RISHU SINGH (9453474029 [08-10-2025 l438 DAYS - IDECREED [EXECUTIO
(COMM-04) [MUNICIPAL N NOT|
ICORPORATION [FILED TILL
IOF INDIA IDATE
1304 ICOMMERCIAL ICS (COMM)/47/2025 ISHIV KUMAR[{21-01-2025 [MANISH 10968466963 [08-10-2025 260 DAYS - IDECREED [EXECUTIO
IGANDHI \E| IKUMAR N NOT|
ISHRI  KHATTU| [FILED TILLJ
ISHYAM MEGA| IDATE
[MART LLP
1304 ICOMMERCIAL ICS (COMM)/230/2023 LK 02-05-2023 [MANISH 10968466963 [10-10-2025 1892 DAYS o IDECREED [EXECUTIO
IASSOCIATES [KUMAR N NOT|
[PVT. LTD. V¢ [FILED TILL
ISHARDA IDATE
[RETAIL PVT|
[LTD. & ORS.
1304 ICOMMERCIAL [MISC DJ/330/2025 MAHESH 04-04-2025 JARUN KUMAR (9310577280 [28-10-2025 238 DAYS - IDECREED [EXECUTIO
[KUMAR N NOT|
[DUDHANI V¢ [FILED TILL
[YASH MUNDRA| IDATE
04 [COMMERCIAL ICS (COMM)/435/2023 ISARAOGI 24-08-2023 [VARUN BEDI (8285672608 [30-10-2025 798 DAYS - IDECREED [EXECUTIO
ISUPER SALES| IN NOT|
[PVT. LTD.VS| [FILED TILL
[PRAMOD IDATE
[KUMAR DUBEY|
k3 [MS. PREETI AGARWAL GUPTA,NORTH-WEST [NIL
IDISTRICT JUDGE, (COMMERCIALJ
ICOURT)
kM4 [SH.DEVENDER KUMAR JANGALA [NIL
ks [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT
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W6 [SH. UMED SINGH, DISTRICTNORTH INIL
WUDGE (COMMERCIAL)

[47  [SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST 603 [COMMERCIAL SUIT [CS COMM. 55/2025 03.02.2025 [KC. GUPTA TRADERMANDEEP 0910499281, [10.10.2025 49 IVES [DECREED INIL INIL [RECOVERY
(COMMERCIAL COURT-01 PVT LTD VS RONITSINGH 9582787474 SUIT
[BHASIN OOR,
TPUL
HARMA
03 ICOMMERCIAL EXECUTION [EXECUTION COMM 23.03.2024 IM/S JIA LAL KISHOR;IIBIEBASISH 9810083029 [31.10.2025 587 INO ISATISFIED 1.10.2025 587 [EXECUTION
I50/2024 ILAL PVT LTD. VS M/SMOITRA
IFAKRUDDIN MEMORIAL
ICGHS LTD

U8 [SH. BALWANT RAI BANSAL,SOUTH WEST INIL
[DISTRICT JDUGE, COMMERCIAL

ICOURT-02
Mo [SH. GAUTAM MANAN, DISTRICTSOUTH WEST 1509 ICS (COMM) I570/2022 [23.12.2022 ISHRI GULSHAN VERMASAMEER 10810134864 [29.10.2025 1041 DAYS [YES ICONTESTED F F -
JUDGE, COMMERCIAL COURT-03 S. SMT SANGEETAIDEWAN IDECREED
ISAHANI
509 ICS (COMM) 1325/2023 14.07.2023 IM/S ANIL ELECTRONICSSH. NEERAJ  [9999397965 [31.10.2025 840 DAYS [YES ICONTESTED - I
S. M/S MARUTI|
[ELECTRONICS

50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST INIL
WUDGE, COMMERCIAL COURT-04
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